191 Written Answer*

(c) if so, what are the findings thereof?

THE DEPUTY MINISTER IN THE
MINISTRY OF AGRICULTURE AND
RURAL  RECONSTRUCTION  (MISS
KAMALA KUMARI): (a) No, Sir. No such
information is available cither with the
Government or Food Corporation of India to
the effect that rice worth 30 crores despatched
by the Centre for Nagaland was sold in Nepal
and Bangladesh. Rice for Nagaland is
despatched to Dimapore Railhead with
consigner and consignee being Food
Corporation of India. These stocks are
released only to the nominees of the State
Government as per allocations made by them.
The subsequent movement/issue” are being
controlled by the State Government.
Allo'ment of rice to Nagaland from the
Central Pool is made on monthly basig which
is of the order of 4 thousand tonnes. Even the
total quantity allotted to Nagaland for a'whole
year would cost- only Rs. 8.10 -crores.
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